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I. THE REPORT OF THE    EDUCA
TION COMMISSION   (1964—66) 

II. THE REPORT     (1967)   OF COM- 
' MITTEE OF MEMBERS OF PAR 
LIAMENT      ON      EDUCATION— 
contd. 

THE DEPUTY CHAIRMAN: May I 
request that all Members will keep 
themselves within the time limit of ten 
minutes so that the Minister can reply at 
2.30? There is no lunch hour today. Prof.   
Siddhantalankar. 
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"The old order changeth yielding place to new, 
r. And God fulfils Himself in many 

ways, 

X,est one good custom should corrupt the 
world." 

 
SHRI GHULAM NABI TJNTOO (Jammu 

and Kashmir): Madam' Deputy •Chairman, 
much has been said in this House about one 
aspect of the education, that is, the language. 
Proper it would have been that Members 
would have expressed these views when the 
Bill for language would have been presented. 
May I submit, Madam, that the nucleus of 
education in every country depends upon four 
pillars—teachers, taught, medium of 
instruction and the place of instruction. I 
would humbly submit about the plight of these 
four pillars in our country at present. 

Madam, ours is a country where '500 
million people live and it is a matter of 
surprise that 50 per cent, of them  are below  
18  years  of age. 

It has been rightly said that it is a land of 
youth. It is a land where the fate of the 
country will be shaped in her class-rooms. 
Madam, the number of teachers in our country 
is 2 millions. And what is the fate of these 
teachers? Prof. Humayun Kabir has rightly 
said of such a teacher.    I quote:— 

"It is this rejected, the misfit and the 
disappointed who often crowd this 
profession and stay there against their will 
because they hare nowhere else to go". 

He is an object of disregard in the society.   
The same professor says:— 

"Teacher—is the symptom of disregard 
because our society tends to measure 
everything in material terms." 

Now, the second pillar of education is the 
student. Madam, the number of students in 
our country at present is 70 millions and 
within a twenty-year time it will rise to 170 
millions which is thei population of Europe at 
present. Madam, the position of students in 
our country is that of indiscipline, frustration, 
lack of amenities. We have to shape our 
education policy keeping in view all these 
factors. 

Madam, our third pillar is the school. We 
have 50,000 institutions in our country, and 
everybody knows that every school of ours, 
particularly with primary classes, is ill-fed, ill-
equipped, with no playground and no 
accommodation. Generally we have only one 
teacher to teach the whole class during the 
day. 

The fourth pillar, Madam, is the medium of 
instruction, the language. If there is any 
controversy at present in our country, it is 
over the medium of instruction. In this context 
we have to see the policy that v/e are going to 
frame so that we can base our education on 
that. That is, the policy, that we are going to 
frame for our education should be in 
accordance with our life, with our needs and 
with the aspirations of the people. And 



 

Commission and 
[Shri Ghulam Nabi Untoo.] the goals we 

have to achieve through this education is 
production, social and economic development 
and thirdly building up the character of the 
country through education. Therefore, Madam, 
we have to see how we can achieve these 
goals. The first and the fundamental thing that 
we must have in the country to achieve every 
goal, and particularly that of education, is that 
we must have very competent, very capable, 
austere and dedicated leadership. Madam, the 
present situation jn our country is that more 
than 70 per cent of the population is below 35 
years of age. Therefore, we have to see that 
such leadership develops in the country which 
will truly inspire those younger people. We 
have to frame such a policy that in the Educa-
tion Department, in the country, in the 
Government and in the public institutions like 
the legislature and the Parliament, will give 
such an inspiration to the people and people 
representing them should be able to express 
those aspirations of the people. It will be 
difficult to implement all the recommendations 
that the Education Commission has given us in 
its very valuable and illuminating report. For 
that what we require is money. And that 
money cannot come unless we steer our 
education policy to the first thing, namely, 
production. Madam, our country being an 
agricultural country, we have to consider as t0 
how we can improve our agriculture and how 
we can utilise our education for better and 
more, production. Madam, for that, we have to 
lay every emphasis or even the sole emphasis 
on such colleges and such research that have a 
h«aring on agriculture. That is the only way by 
which we can implement the true spirit of this 
education policy and we can have more money 
so that the other aspects of the policy can also 
be truly implemented. Madam, we have to 
build up the most important pillar f°r 
implementing the education policy, that is, the 
teacher. I have just now spoken about the fate 
of the teacher at present. Therefore, while 
implementing the education policy, we should 
be conscious  of the fact that 
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we cannot achieve the results 

envisaged by the Education Commission 
unless we create an atmosphere for our teacher 
in which bis status io the soicety is such as it 
was 50 years ago, when the teacher was 
respected as a guru. This cannot be done 
unless we provide him all material facilities 
"and make him a privileged class of the socity 
so that the talent of the country is attached to 
this profession. ' If we do not provide adequate 
facilities to the teachers—and this to my mind 
appears to be the most frustrating element of 
our society—we will not be able to achive 
better results by implementing the education 
policy. 

The third important aspect of this education 
policy is language. As far as language is 
concerned, we should not take up an attitude of 
imposition,, because ours is a country where-
various languages are being spoken. We 
should allow every language of every region to 
develop and stand on its own legs. We should 
protect and encourage every language in our 
country so that a time will come when all the 
languages will co-exist and a better and 
superior language will come out which can 
claim to dominate the entire national scene. 
We should. not impose any restriction of time. 
It is not by shifting from one language to 
another that we can achieve better results. As 
far as the present situation is concerned, 
Madam, in Northern India Hindi is being 
spoken everywhere and next comes Urdu. So-
Government should see that Urdu gets its 
proper status in Northern India next to Hindi. 
As far as the educational institutions, 
particularly the universities, are concerned, I 
would humbly submit to the Education 
Minister that a policy of granting autonomy to 
these institutions should be followed and the 
executive should have no hand in them. 

Then as far as the neighbourhood schools 
are concerned, I would submit that it is not out 
of some privilege that our public schools are 
existing.. Our Government schools are so ill-
equipped and so ill-staffed that power 
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† forced to create such schools where better 
education can b£ given to the students. Unless 
we develop all our Government schools to a 
level where better education canbe given, 
:tbere should be no obligation on the citizens 
of the country that they should send their boys 
to the neighbourhood schools.    Thanks you. 

SHRI p. C. MITRA (Bihar): Madam Deputy 
Chairman, we are experimenting with 
education for several years. This is another 
report that has come .and we are going to try t0 
make another experiment.   Actually I feel that 
we are having more or less an academic 
discussion because the Union Government has 
very little    power over the States to enforce 
their own system1. Now also, I know that there 
is no uniform standard or curriculum 0f edu-
cation.   In certain States, English has become 
optional.    In certain    states, students who 
have failed in English are being promoted.   
Thus, thre is no uniform system of education 
all over the country.    I find that  this report of  
the  Committee  has   tried  to   give it     own     
recommendations    after going through the    
Education    Commission  Report.   In  this  
report,  they have said that they could  not 
accept only three major recommendations of 
the Education Commission.   But I find that 
there is a very important omission here.   On 
page 198 of the Education Commission Report,  
there    is  a clear   and  emphatic     assertion     
that Hindi  shall  be the link language  of India 
and so every student must   have a working 
knowledge of Hindi.    But in the whole report 
of this Committee, there is nothing     
mentioned     about that.   Practically    we   are   
only   for compromise and  to somehow pull  
on without any foresight about the future. I am    
not  a    protagonist of    English but      you      
must      have      a      link language    so    that    
people    of    one State    can    have    some    
means    of communication     with    others.     
Now practically you are downgrading English 
but you are not replacing it with anything.     
You may say  that  when 

you  want  to build  a house in  place uf    an    
old    tottering    house,    you have    to    
demolish    the    old    bouse but  everywhere    
that  theory    should not     be     practised.      I     
think     the Members    of    this    Committee    
have tried   to come   to an    understanding 
among    themselves    any    bow.    That is  
called  escapism.     They  want     to escape the 
real problem.    The    real problem is the link 
language.    If you are doing away     with     
English,  all right, but put something instead; 
but you have not the courage to say that every 
student must have at least    a working  
knowledge   of   Hindi      and that must be 
enforced.    I think    the three-language    
formula was a    far better formula  than this  
formula  of one or  two language formula.     
This is the result.    The other one    was a 
better formula and every state Government, 
somehow, has been    trying to follow it though 
it is correct that in some States.    There is no 
compulsion that people should pass in  that 
subject—    it was so far correct—but they 
were learning Hindi.    The subject    was  there    
in  the    curriculum but   there  if  we   follow  
the  recommendations of this    Committee, 
then there will be, in the non-Hindi-speaking 
States, hardly any student going to learn Hindi 
and the   result will be that in the non-Hindi-
speaking States, English and the regional 
language will be there and in the    Hindi-
speaking States  only    Hindi    will be    there, 
nothing  more.     You say one    other language 
you have  to learn  but    it may be  Sanskrit.     
The student will find  it  easier   to learn   
Sanskrit     to get   better  marks.     To  
increase  the aggregate  of  marks  they will  
learn Sanskrit as upto the tenth class you are  
enforcing practically  two languages.   So we 
are following a hesitating policy in every 
matter and    because some person or some 
State might get angry and so we    are trying to 
appease by saying:     'You learn     your 
mother-tongue  and  any other language,  not   
necessarily  Hindi.'     This  is nothing but 
escapism and we should not follow  this     
procedure.     In  the m'atteer of laws that we 
pass, we do 
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[Shri P. C. Mitra.] 
not always pass the laws by consensus. 
There are many people who oppose a 
particular measure but democracy means 
rule of the majority and we adopt those 
measures. Therefore the rule of 
themajority must prevail in education 
also but at the same time we must be 
reasonable. 

There is some grumbling in some 
States, particularly among minorities in 
each State that they are to learn four 
languages. What is the harm if people 
learn more languages? Suppose a 
minority in Bihar has ,to learn Bengali, 
Hindi and English and Sanskrit also—
'and many learn Sanskrit—where is the 
harm? I do not think any knowledge that 
a community may have to acquire is a 
thing to be grumbled at. The South 
people object to Hindi by saying 'We are 
forced to learn Hindi whereas people of 
the North are not forced to learn any 
South Indian language' but where is the 
harm? Are the South people behind the 
people of the North? In every 
competition the South people are coming 
out in more numbers. As they are 
learning Hindi they have to learn more 
languages but they are not behind in the 
services. Everything is for the 5 per cent 
of the people in the services. The masses 
of people do not grudge learning Hindi 
and they have no affection for English 
but it is only for a quota in the Central 
Services that all this trouble has arisen. 

The Education Commission Report Is 
better. They say that everybody learn 
Hindi and they should also have some 
knowledge of English and only if they 
want Central Services, then only more 
knowledge of Hindi or some special 
knowledge of English is necessary. In 
substance they want working knowledge 
of English and Hindi 'a student must 
have. For any higher studies or services, 
a student may have special knowledge of 
Hindi or English but here we are going 
far behind and actually we are not going 
to  serve the society  or posterity by 

following  this  procedure  of  mother-
tongue and any other language   for- ' 
mula.    The first objective mentioned in' 
the report is: 

"make the rising generation con-
scious of the fundamental unity . of the 
country in the midst of her rich 
diversity, proud of her cultural 
heritage and confident of her great 
future." 

How is it possible when there cannot be 
any media of communication between 
the different States? How-.can there be 
this unity in diversity, I-fail to 
understand. Language is the main 
criterion and.it is the basic thing that is 
necessary for unity. Though we. may 
condemn English but English actually 
has unified India. We were made first to 
learn English and some persons, some 
percentage of people may be 2 or 3 per 
cent, were forced to learn it and so the 
basic united approach was there. Now we 
are actuary going in the reverse direction. 
The result will be suicidal for the country 
and there will be complete disintegration 
out of it. 

1 P.M. 
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PANDIT S. S. N. TANKHA (Uttar 
Pradesh Madam Deputy Chairman, the other 
day when the Education Minister introduced 
his motion for the acceptance of this House, 
he was pleased  to  observe:— 

"If this policy on education is approved 
by Parliament and by the Government, the 
question of language to my mind, which is 
just an instrument to implement this 
national policy, will be solved very easily" 

With the greatest respect to the learned 
Honourable Minister, I beg to differ from 
him. I am of the view that unless the nation 
decides upon the place which it has to give to 
Hindi and to   English   in the teaching 

in schools, this Report can never be accepted 
by all the people with the same good will and 
zeal as it should otherwise have been. I 
entirely agree with the proposition that 
English cannot be the language of the nation 
for all time to come. While I agree with the 
proposition that a foreign language cannot 
take the place of the language of one's own 
country, I am, at the same time, not prepared 
to accept the proposition that time has come 
for us to give up the study of English in our 
schools. It is true that the language of one's 
own country has 'a much greater unifying and 
integrating force for its people, but in a 
country like ours, which has so many 
different, developed languages, with their rich 
literature and heritage and standing and which 
the peoples of those different parts of the 
country rightly cherish and admire and which 
they are loath to give up, it would not be right 
on our part to compel these people to give up 
those notions quickly, whether right or wrong. 
Therefore, to compel the people of any region 
to take to Hindi within a period of five or ten 
years will be a very wrong step on our part to 
take. We should, instead, try to persuade the 
people to take to a common language which 
can be easily understood •and adopted with 
ease by the greatest mass of people in the 
country and that language, I ain prepared to 
accept, can be no other than the Hindi 
language. Therefore, our aim should be to win 
over the people of the South to accept Hindi 
as the common language of the people of this 
country and it is on this basis that our Con-
stitution has accepted Hindi as the official 
language of the Union. Instead of the method 
of persuasionj if we force a language   .   .   . 

SHRI GANGA SHARAN SINHA (Bihar): 
May I interrupt just for a minute? I would like 
to correct him. Nowhere in the Report have 
we suggested that non-Hindi people should be 
compelled to learn Hindi in five years. 
Nowhere have we said it. It was not our 
intention either directly 



 

[Shri Ganga Sharan Sinha.] or 
indirectly to put any compulsion 
regarding any language. That is the main 
thing and that was the basis. It is 
nowhere in the Report that non-Hindi 
people will have to take to Hindi in five 
years. There is nowhere any compulsion 
regarding Hindi. 

PANDIT S. S. N. TANKHA: Instead 
of the method of persuasion, if we force a 
language—whatever that language may 
be—on an unwilling people in any part 
of the country, we shall be up against an 
opposition which will disintegrate the 
unity of the country, instead of 
integrating it. It is as such very essential 
that we go slow in this matter, even 
though it would mean a much longer 
time to make Hindi the national 
language. But, to my mind, the time 
factor is not as important in this 
connection as the unity and integrity of 
the country is and, therefore Sir, no 
element of compulsion should be 
exercised in this matter. 

What I have just said about the im-
position of the Hindi language on an 
unwilling people is equally applicable, if 
not with greater force, to those who 
desire the English language to continue in 
use as the link language for all time, or at 
least till such time as Hindi takes its 
rightful place as the link language and as 
the language of the nation. We have seen 
the evil effects of our attempt to do away 
with English altogether not long ago and 
as such it is incumbent on us to respect 
the wishes of the people of all parts of the 
country in the matter of language if we 
wish to pull together for the good of the 
country as a whole and for its future 
benefit. I am definitely of the view that 
the assurances given to the people of the 
South by our late revered Prime Minister 
Pandit Jawaharlal Nehru should be 
solemnly respected and given effect to by 
the inclusion of those assurances in the 
Language Act. No good will come out by 
our becoming diehards in the matter and 
denying assurances being provided in the 
statute. 

Madam, I do not know what was the 
intention of our former rulers in imposing 
the English language on us, but I do think 
that we have greatly benefited by it and I 
would go to the length of saying that it is 
through the learning of this English 
language that our freedom-fighters 
imbibed the urge for freedom and it is 
through the learning of English language 
that they took up a stand io fight the 
British and compel them to leave. 
Therefore, it would be wrong to say that 
the English language has made us slaves. 
I would venture to say that its further use 
in the years to come will not be 
prejudicial to our interests, but it would 
be in the best interests of the country, 
owing to the importance of this language 
in the prsent-day world, especially so in 
the matter of development of science, 
technology and medicine. 

Once this proposition is accepted, we 
have to give a proper place to the study of 
the English language in our schools and 
colleges. I would, therefore, suggest that 
the study of English should be provided 
for compulsorily at some stage or the 
other in our educational system'. The 
Report of the Commission says that 
people can take to it as an optional 
language in later classes, but I would 
venture to ask, as to how, unless they get 
an earlier grounding in the language, can 
they be expected to take to that language 
in higher classes? Therefore, we have got 
to provide at one stage or the other for the 
teaching of English in the schools. 

While dealing with this point I may be 
permitted to say that I consider the new 
scheme of a two-language formula which 
has n'ow been recommended by the 
Commission to be a backward step from 
the stand of the three-language formula, 
which had been evolved earlier. The idea 
of the nation in accepting that formula 
was that it would enable people of all re- 
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gions to learn Hindi as also to learn their own 
regional languages along with the English 
language. But what has happened really is this 
that while the South has adhered to that 
formula, the North has not. It is indeed very 
regrettable that the northern States did not 
insist upon the study of any of the South 
Indian languages in any ofi the school classes 
and it is for this reason that the North has not 
progressed in that direction and it is for that 
reason that the formula has again to be 
changed, but I am definitely )f the view that it 
is very important that, that formula should be 
continued and accepted as the correct formula 
for teaching the languages in schools. 

Now in regard to the neighbourhood 
schools, I do not think that the scheme> as it 
has been evolved, is for the good of the 
nation. It is true that it will provide facility to 
the children for their studies round about the 
place of their residence and which will be a 
good thing, but at the same time to compel 
those children who can or who have been 
trained in better schools and in better and 
more suitable surroundings would be a wrong 
step. It is something like the 'abolition of the 
First Class by the Railway authorities. 

SHRI LOKANATH MISRA: The 
Ministers' sons will be going abroad. Our 
sons will be obliged to go there. 

PANDIT S. S. N. TANKHA: That will 
certainly be the effect of it. 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
BHAGWAT JHA AZAD): There is no 
exception in this for the Minister's soa. 

PANDIT S. S. N. TANKHA: I do not 
object to the clubbing of the children of the 
rich and the poor at all, but what I say is that 
the standard of living of the poorer classes is 
today so different from that of the middle, or 
the upper classes, that to mix them together 
for schooling would only mean bringing 
down the level of teaching for the upper and 
middle class children. 

[The Vice-Chairman  (SHRI    AKBAR An 
KHAN)  in the Chair.] 

It will mean the downgrading of education of 
the children of the higher classes to which I 
would strongly object. Unless the Education 
Ministry is able to provide better trained 
teachers for regional language teaching in our 
neighbourhood schools, the teaching will go 
down in its standard. I am sure it will be 
difficult or rather impossible for the Ministry 
to find an adequate number of trained 
teachers of good standard and learning to man 
these large numbers of schools that woul<j be 
required to be set up when education is made 
compulsory for all. 

The abolition of public schools also I 
strongly oppose because I think that the 
education which  they are     now giving is 
quite good and it is not at all against the 
interests of the country. At one time, it is 
certainly true, that they were producing snobs 
who, when out of schools, considered 
themselves quite aloof from    the    rest of    
the people, but it is not so now. My own 
grandson, my daughter's son, is reading in the 
Doon School and I am glad to say that he is a 
very nice boy and very well behaved.   He has 
no snobbish ideas at all and he behaves with 
all like any other good student. These schools, 
I am glad to say, are also now imparting the 
sort of teaching which is  recommended by  
the commission, namely, production-oriented 
teaching. They have classes in which they give 
arts and crafts training to the children,   and  
my  grandson,   about whom I was speaking 
just now, has    produced in one year a wooden    
table which he made himself.   It was very 
beautifully made, and in the     other year he 
produced an electric standard lamp, very 
nicely made indeed and all made by himself. I   
was surprised to see that done so well.    
Therefore, it has to be admitted that,    they    
are giving good and efficient training, and to 
say, that these schools should be closed down 
will be a very    wrong 

Sttip. 
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THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN): Your time is up. 

PANDIT S. S. N. TANKHA: A few 
minutes more. Sir. The next thing about 
which I wish to speak is about the 
teaching of the language of the minority 
communities. I am very sorry to say that 
the minorities have been treated very 
badly by the Government in the years 
after freedom, specially those who had 
taken to Urdu reading and writing. You 
know, Sir, my own State, U.P., is a Hindi 
and Urdu speaking State. But as soon as 
the popular Governments came in after 
our Independencej they discouraged Urdu 
and, they 'abolished the filing of 
applications in Urdu in courts of law. The 
result was that thousands of people lost 
their jobs as they could not do any work 
because they did not know Hindi. That 
was a very wrong step to take. The 
Education Ministry in that State also 
prescribed certain rules for the teaching 
of Urdu in schools to the children. It was 
said that unless a certain number of stu-
dents came forward in a school they 
would not be imparted teaching of Urdu. 
The result was that if only 4 or 5 children 
went for admission to a school—to 
whichever school they went—they were 
told: we cannot give you Urdu education 
because the number must be so much, 10 
or 15—or any number which they may 
have fixed, Where then and how, are all 
these students expected to assemble 
together to go to apply in one particular 
school at one particular time? That never 
happened or could happen with the result 
that children in spite of the fact that their 
parents wanted them to be trained in their 
mother tongue, in that language they 
could not get it done. This was very 
keenly felt, and I think justifiably, by 
that' class of people. And that was 
perhaps because somehow the rulers of 
the State had a wrong notion about the 
Urdu language. They thought that 
whoever learned, or wished to learn, the 
Urdu language must be a Pakistani. 
Therefore,  they did  not want  these 

people to be encouraged in arty way. But 
that is a completely wrong notion. So 
many Hindus in U.P. particularly 
Kayastha and the Kashmiri communities, 
are Urdu-speaking, and they would have 
continued to take to Urdu if these 
obstacles had not been placed before 
them. When the census enumerators 
came to take the census, they enquired 
from you, "what is your language?" If 
you said Urdu, they said, "No, let it be 
Hindi". They would write Hindi and get 
you recorded as Hindi-speaking. This 
attitude must go. Every effort must be 
made to allow the people, who wish to 
put their children to study through the 
Urdu Language to do so at all stage. This 
should be allowed and encouraged. 

A suggestion was made yesterday that 
Urdu universities should be established. I 
whole-heartedly support that proposition, 
but I would say that already there are, or 
at least were two universities which were 
wholly Urdu teaching universities, 
namely, the University of Hyderabad 
from where you come, Sir, and the 
Aligarh University. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN):   It is not now. 

PANDIT S. S. N. TANKHA: That is 
the misfortune. They have not been 
allowed to continue as such. But why 
should they not have been allowed to 
continue? After all if Urdu language has 
got good literature behind it, why should 
you prevent it from disseminating it and 
allow teaching in that subject? If hi future 
any idea arises for the establishment of an 
Urdu university, wherever it may be, and 
which I think should be accepted by the 
Government, then the Hyderabad 
University should be asked to take to it 
again. The other university in the North 
can be the Aligarh University. Certainly 
if the Government thinks that these two 
universities,  if allowed  to propagate 
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Urdu, will carry on anti-national activities, 
then of course strict watch should be 
exercised on them, and it should be seen that 
the Hyderabad University does not produce 
Razakars and the Muslim University at 
Aligarh does not produce Pakistanis. That is 
for the Government to see. At the same time 
just because you have that suspicion that 
they m'ay produce such people, to prevent 
the teaching or the learning of that language 
is a wrong step. 

A few words about the teaching of 
mathematics compulsorily in Classes 9 and 
10. At one stage when I was in school, 
mathematics was a compulsory subject in 
the 8th, 9th and 10th classes. Somehow or 
other that was given up. Why it was given 
up, I cannot say. I did not quite like the idea, 
but all the same it was given up in the school 
curriculum. But once it has been given up, I 
do not see any reason why it should be made 
a compulsory subject again. It is, under the 
present curriculum, an optional subject and 
one can either take mathematics or take any 
other subject. But if mathematics is fo be 
made a compulsory subject, I would say that 
as far as arithmetic is concerned, it may be 
made a compulsory subject if at all, but not 
algebra and geometry because they are not 
things of common, every-day utility in the 
day-today life of children after their studies 
have ended. What happens to the algebra 
and geometry which one learns? You forget 
it unless you go into the engineering line or 
some other similar line. Those who want to 
put their children into these lines, let them 
give their children training in these subjects 
but otherwise there is no need for having 
mathematics as a compulsory subject. Why 
should you have this as a compulsory 
subject? Mathematics is one of the 
stumbling-blocks for children, which 
somehow or the other they cannot easily 
understand or easily follow. Therefore allow 
them to give it up if they so desire. 

I welcome the pay rise for the teachers 
which has been recommended 

by the Government and I hope that the 
States will be compelled to follow the 
scales which the Centre has prescribed. 
I say this because I find that in spite of 
the fact that the Central Government 
has said that it will be prepared to pay 
the salaries of the teachers to the extent 
of their pay rise in the States and even 
in respect of those in aided schools, the 
necessary amount is neither being paid 
to the teachers, nor is it being placed at 
the disposal of the institutions, which 
thus hampers their pay rises. 
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SHRIMATI LALITHA (RAJA-
GOPALAN) (Madras): Mr. Vice-
Chairman, Sir, I have been hearing 
speeches made by various Members 
giving various shades of opinion re-
garding the Parliamentary Cormmit-tee's 
Report. I am happy that we have taken up 
this Report along with the Report of the 
Education Commission. While taking a 
decision I would like the Government to 
go through both the Reports and evolve 
something which brings about a sort of 
compromise between all shades of 
opinion-Mr. Vice-Chairman, at the outset 
I would like to say that on 15th August 
we are completing 20 years of freedom 
during which period the Government 
made great achievements, great strides in 
different spheres of our economy. In the 
matter of education also we have made 
very good progress. Sir, I come from a 
non-Hindi speaking area and I claim a 
fairly good knowledge of Hindi. As a 
language I have no objection to Hindi; I 
have love for it. It is a very sweet 
language. Some Members have ex-
pressed a sort of hatred towards English. 
I would say that this is not the way to 
develop a language. A person learns a 
language only through love. Unless there 
is that love and affection nothing can be 
achieved in this world. 

In this connection may I point out that 
when Mahatma Gandhi visited South 
India and held his prayer meetings, 
thousands and thousands of people from 
different villages used to attend them. 
Though Mahatma Gandhi was proficient 
in English, he spoke only in Hindi and 
the people used to stay there for hours 
together and listen to him though they 
did not know the language.    They did    
not 
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because they had so much of respect    and    
regard  for    Mahatma Gandhi's ways.   
Mahatma Gandhi too had love for the 
Tamil language.   He used to give his  
autograph in Tamil for which purpose he 
specially learnt Tamil,   He used to sign 
his autograph charging Rs. 5 for the 
Harijan Welfare Fund.   That created all 
the goodwill among the people which    
made them think that others are also trying 
to learn their    language.    That 2 P.IK. is 
the way to win over a person not by 
imposing anything    on anybody.   Then 
another thing I would like to point out is    
that the    late Pandit Jawaharlal Nehru 
wrote    his letters from his prison to his 
daughter in English and not in Hindi.   He 
also wrote   his  "Discovery  of  India"     
in English and not in Hindi.   That does 
not mean that Nehru was not    proficient 
or eloquent in Hindi. He was very 
eloquent in Hindi I have heard him 
myself.   But he wanted the whole world 
to know the glory of    Indian History, the    
glimpses of our    past glory and our 
heritage.    So    Nehru had such great love 
for English literature as well as for Hindi    
literature. So one should not think that 
English should completely be erased from 
our Indian History.   This is a very wrong 
opinion and I do not want that attitude to 
be taken by the Government or by 
whoever is in the committee.   I would 
like to request them to have a broad 
approach to these problems. 

Now. Sir. let me come to the Report. 
On page 2 of the Report "Adoption of 
Indian languages as media of education 
at all stages" is mentioned. In this 
connection, I would like to say that some 
Members have mentioned about 
switching over to the regional languages. 
Already every State has switched over to 
the regional language. They have got in 
very school the regional language as the 
medium of instruction as well as English. 
In Delhi in Lady Irwin School, they have 
'Bengali, Hindi and English as media of 
instruction. So the question of switching 
over to regional languages is not there.    
The    question is 

about translation of text-books. And I 
would like to point out in this connection 
that the translation has not been up to the 
mark and many students are not getting 
the books they want in the regional 
languages. For instance, my daughter was 
studying in the English medium and she 
had to do arithmetic in Hindi. She had to 
translate it into English and then do it. So 
this is the position. And if we are going to 
have the three-language formula. I think 
the work of translation of books should 
be completed and translations of all text-
books should be made available. 

Then, with regard to Medicine. 
Engineering, Tehnology and other 
scientific spheres, I agree with the 
opinion expressed by others that the 
medium should be English. We >ave to 
accept facts as facts. We cannot translate 
all these things, as we imagine it possib!e) 
within a period of five years. Let us not 
have any time-limit. But let us try to 
translate them. Let us not say that English 
should be removed immediately. If we 
want to have outside contact and if we 
want to have international cooperation 
'and international understanding, I think 
this attempt will not help us. 

Then, Sir, as far as examination is 
concerned, on page 14 it is stated: 

"The examination certificate should 
give the candidate's performance in 
different subjects for which he has 
appeared but should not declare him to 
have passed or failed in the 
examination as a whole; and his 
eligibility for admission to courses at 
the next stage should be dependent 
upon his performance with reference to 
the requirements prescribed for the 
course he desires to study." 

I think that this indirectly says that 
there should be no examination system at 
all. I do not agree on this point, that there 
should be no examination system at all,    
because    the 
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standards will go down and students will not be 
able .o take up the courses that they want.    Let 
a student take as    optional    whatever    
subject     he desires to take and then specialise 
in that subject; and if he gets very high marks, 
preference can    be given    to him in regard to 
admission in those subjects In the higher 
stages. I do not totally agree with the idea of 
abolition  of the  examination system  and 
giving of only certificates.   Then, Sir, on the 
same page it is said that there should be a 
common text-book to be read by school 
students all over the country.    But it is a pity 
that Education,  Food and     Agriculture     and 
Health   are   all   State  subjects.    For 
example,  each State follows its own policy  
regarding Food   and  Agriculture.    When we 
put questions to the Minister,  he  says  that it is  
a  State subject and he cannot say anything 
further than that.    And we see the plight we 
are in.    So in this connection, I cannot 
understand how    you «an have a uniform 
policy for all the States and how you can have 
a uniform text-book. Some people may say that 
there must be a link language.   I do agree that 
there must be  a link language and I agree that 
Hindi to a certain extent—I will not say that it 
is  completely  fit for the purpose of being the 
link language—can be the link language  
provided it  is     developed and no time-limit is 
set. Unless this is done first, how can you have 
a uniform policy  and  a common textbook?    
A common text-book is very good; I quite 
appreciate that attitude. If a student from 
Madras comes    to Delhi and wants to join a 
school here, he must have a  common  text-
book; otherwise, he will have to face diffi-
culties.     But I want to know    how 
Government is going to do this when every 
State is following its own policy regarding 
publication  of  text-books? I  would like the 
Education Minister to go into this matter and 
tell us how he is going to evolve a solution for I 
his. 

Then, I will come to the neighbourhood 
schools.   Perhaps the idea of the 

Report is that there should be 'a sort of 
socialistic pattern of society. I do agree with 
this idea and the Congress is aiming at a 
socialistic pattern of society. But a socialistic 
pattern of society is not a bed of roses and the 
path is really complicated. These public 
schools that are there are doing a tremendous 
work in the sphere of education and one 
cannot deny that because they are 
supplementing the Government schools and 
those who are not able to get admission in 
Government schools are able to get admission 
in the public schools. So you must look at 
thtm from the educational point of view. I 
would request the Education Minister to look 
at it from the educational point of view. I am 
not objecting to the neighbourhood schools 
but let them first be tried on an experimental 
basis and if we find that it is a success, then I 
am prepared to accept that public schools 
should go. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): You must finish now. 

SHRIMATI  LALITHA    (RAJAGO-
PALAN):   One more minute.   Lastly, I  
cannot but again mention    Pandit Jawaharlal 
Nehru who   Was a    very farsighted man  and 
who looked     at things  from  a  broad 
viewpoint;     he never looked at things from a 
narrow angle,   In regard to Goa, Daman and 
Diu, he g'ave ten years' time for the people  to  
decide about  their  future. But we in a hurry 
brought in a Bill and took the consensus of 
opinion of the people and  that     opinion    
went against merger.     Regarding language 
also, he gave an assurance to the non-Hindi-
speaking people    that    English will remain 
'as  an associate     official language  so  long  
as  the  non-Hindi-speaking people want it.    If 
only we had given this assurance legal impli-
cations prior to the general elections, things 
would have been much different and this 
agitation would not have been there.   Mr. 
Ramach'andran talked of a Hindi India and an 
English India.    My friend, Mr. Parthasarathy 
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(Shrimati Lalitha Rajagopalan.) spoke 
of balkanisation of India. And If we are 
not going to give proper thought to the 
whole thing and evolve something which 
will satisfy the non-Hindi-speaking 
people, who constitute 60 per cent of our 
population, I think we may in future 
have a continental India.    Thank you. 

SHRI GANGA SHARAN SINHA: On 
a point of information. While Shri 
Jawaharlal Nehru wrote his letters to his 
daughter in English, in one of his letters 
he had expressed regret that he was 
writing in English, that he was not in 
position to write in Hindi. I just Wanted 
to remind her about it. 
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[THE DEPUTY CHAIRMAN in the Chairi\ 

THE DEPUTY CHAIRMAN: I have four 
more names before me. Now Mr. Ansari will 
speak. Each Member will take ten minutes. 

AN HON. MEMBER: And when will the 
Minister reply? 

THE DEPUTY CHAIRMAN: The Minister 
should have replied at 2.30. Now he will reply 
some fifteen or twenty minutes later. 

SHRI GANGA SHARAN SINHA: Four 
speakers means forty minutes. 

THE DEPUTY CHAIRMAN: I would 
request them to be brief. If everyone had 
observed the time-limit we would have 
finished by now. 
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"Only one language, viz., the 
medium of education, should ordi-
narily be studied in the first sub-stage 
of school education covering four or 
five years. Facilities should be 
provided, on an optional basis, for the 
study of regional language when it 
does not happen to be medium of 
education." 
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DR. M. M. S. SIDDHU (Uttar Pra-

desh): Madam, as far as the Education 
Commission's Report and the 
Parliamentary Committee's Report are 
concerned, the policy that has been 
enunciated is nothing new. It has been 
there in the Preamble, in the objectives, 
enshrined in the Constitution. Then the 
question can rightly be asked: what is the 
use of reiterating it today? Why do we 
reiterate it? And i ask the Government 
this question. Have they the will to act 
upon what they talk and discuss today? 
Has the will been lacking for twenty 
years and today has anybody come 
forward with dedication and 
determination saying that he will act 
upon it? I do not see either the will or the 
determination. 

We are talking of the medium of ins-
truction; a lot of discussion has taken 
place on this medium of instruction but 
none has said that the medium of 
instruction should not be mpthtr tongue. 
None has said sn, Then why do we not 
come forward and say that mother tongue 
will be the only medium of instruction? 
Well, some objections have been raised 
that we will not have scientific 
terminology in in the mother tongue. It is 
wrong to say that. If you were to go to a 
University and ask there what books the 
students are studying, you will find they 
are studying the cheap notes, the barar 
notes. Such notes are available and 
nobody cares to go to the books. When 
you think in terms of higher research, the 
persons who have to do higher research 
must not only know English but they 
must also know French, German, 
Russian, Esperanto and other languages. 
At one time it was an essential condition 
that nobody will be award- 
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ed the Ph. D. Degree unless and until he 
has received a diploma either in French, 
Latin or German language. So if 
anybody wants to do research he has not 
to depend either on Hindi or English 
alone; he has to know some other 
languages. So when people say that 
thousands of books have to be translated 
so that at the University stage the boys 
can make use of them, I say it is not 
necessary. Those who are going for 
research will learn other languages; those 
who are not going for research need not 
read them. So there is no need to 
translate all the books. 

As far as text-books are concerned, we 
have been for the last twenty years 
talking about text-books written in 
English being translated into Hindi or 
otherwise. Has anybody asked how a 
nation is created? Take, for example, 
Israel. From which country did they 
come? What mother tongue did they 
speak? They spoke German, French, 
Esperanto and English. What is the 
medium of instruction in their university? 
Hebrew. If there is the will of the nation, 
if the people are determined, they can 
create a nation and they can create and 
revive a dead language. Have we that 
determination today? I ask, does our 
leadership possess the determination to 
give a lead to the people? If we can give 
it today, neither a period of five years nor 
a period of ten years is needed. We need 
to act and we cannot wait for tomorrow. 
Otherwise, the reactionary, retrograde 
vested interests will not allow you to go 
forward. Then, what is it that we need? 
Why is it that our professors have not 
been able to evolve a new dictionary? 
Why is it we have been talking about 
adaptation and adoption of terminology? 
Why cannot vie have the international 
terminology as such? Till the year 1934 
or 1935, as far as medicine is concerned, 
all the words were in Latin and Greek. 
The names of the blood vessels, the 
names of the organs, the names of bones 
were not in the English language. They 
were only in Latin. It is only during the 
last twenty years or so they have been 
translated into English. Were Englishmen 
fools to think that they should 

be translated into English then and 
there? No. With whatever tools are there, 
you do it. 

Then, may I ask you whether you have 
asked your teachers in the universities in 
what language they want to teach? If you 
do not have the tools to teach, please for 
goodness's sake do not put this limit of 
five years or ten years. Ask the opinion of 
the teachers as to whether they want to 
teach in English or in the regional 
language or in Hindi. If they do not want 
to teach in anything but English, say 
goodbye to them. Do not keep them in the 
universities. Otherwise, you will neither 
have Hindi nor any other regional 
language. The question will again be: 
Have you got the professors? I think you 
have not. As far as I can say about 
teachers who are teaching medicine, they 
do not know Hindi and they will not take 
the trouble of learning Hindi. If they have 
to go to Russia on scholarship, in six 
months they will earn Russian. If they 
have, to go to France, they will learn 
French in six months. Because they live 
in India, they do not care for your re-
solutions. They know you are not de-
termined to act. You cannot be a deterrent 
to them. If you. keep a deterrent, then 
only it is possible to do it. 

Then, I will talk about neighbourhood 
schools, but before I talk about it, may I 
say this? Some day you are going to have 
neighbourhood universities. You talk 
today about neighbourhood schools 
because you have failed to give the 
standard that is needed for primary 
education. You have failed to provide 
them with teachers of a better status with 
higher emoluments. You have failed to 
provide them with school fees. You have 
failed to provide them with books. There 
they sit under conditions where the 
personality of the boy cannot be 
developed. That is why those persons 
who can afford it send them to such 
institutions. The answer should have 
been, raise your primary school level to 
the level of the public school, so that 
people need not unnecessarily spend their 
money. But what we are 
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[Dr. M. M. S. Siddhu.] 
thinking to do is this. We cannot build 
something better. So, why not pull it 
down? Is that the answer? I have seen the 
recommendations and I have studied 
them. Have a competition at the village 
level. Have a competition at the rural 
level. Pick out the boy of talent and send 
him to the public school. Let the Union 
Government bear the full expenditure of 
that talented boy, so that he will be turned 
into something better. You will find that 
the boys of vested interests will be 
lagging behind. Do we i hink of that? No. 
We think in terms of pulling down 
everything rather than creating something 
better, because we cannot create 
something better. Is that ihe answer? You 
talk of text-books. What has happened to 
the text-books which have stood the test 
of time for twenty years or thirty years? 
Persons from U.P. know that Chakra-
varti'a Or Basu's algebra books were 
there. What has happened to those books? 
These books have stood the test of time. 
Even today the teachers refer to them and 
they have reverence, but they are not text-
books. Why? It is because vested interests 
have been developed in text-books. I am 
sure the Education Minister will have to 
be a strong man if he has to prevent the 
sqandering away of Rs. 18 crores, which 
are being given tor the translation of 
books, because it will be difficult to go on 
translating books. Why do we not pick up 
the books which have stood the test of 
time and adapt them in the regional 
language? There will be no difficulty. 

As time is running out and as you have 
cautioned me, all that I can say is this is 
not the time to discuss what should be the 
medium of instruction. This is not the 
time to think what is the link language. 
Those things will develop. This is the 
time for you to act. If you falter, the 
nation will not spare you. If you do not 
act, the nation will say that when the trial 
was there this Parliament and this 
leadership failed to give the lead to i he 
nation. 

Thank you 

THE DEPUTY CHAIRMAN: Still 
there are some more names, but I am 
calling the Minister of Education to 
reply. 

SHRI M. C. SHAH (Gujarat): Madam 
Deputy Chairman . . . 

THE DEPUTY CHAIRMAN: Time 
has run out. If everyone had kept to his 
time, we could have accommodated 
more. 

SHRI M. C. SHAH: Madam, with 
your permission, I would like to request . 
. . 

THE DEPUTY CHAIRMAN: Let him 
reply. There are other names also. 

SHRI M. C. SHAH: No, no. I am not 
making any speech. I only want him to 
clarify two points during his reply. One 
is, if the UPSC is to conduct the test in 
different regional languages, how is a 
common standard going to be maintained 
when different persons are examining in 
different languages? Secondly, if the 
UPSC is to select all-India personnel 
who pass in different regional languages, 
how will these people function in 
different States? 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): Madam Deputy 
Chairman, the Government has not taken 
any decision on the recommendations of 
this Report, excepting on one issue, i.e,, 
the medium of instruction which should 
be the regional language, and we have 
accepted this in principle. Other 
decisions we will take after hearing the 
Members. We are noting down their 
opinions. So, I  cannot answer his 
questions now. 

Madam, first of all, let me, on behalf 
of the Ministry of Education and myself, 
thank the hon. Members who have 
participated in this educative and 
stimulating discussion which has three 
special aspects that deserve notice. One 
is, this is the first occasion when 
Parliament is discussing the Report of a 
Commission on Education, because the 
Report of the University  Education 



 

Commission, popularly known as the 
Radhakrishnan Commission, of 1949, or 
the Report of the Secondary Education 
Commission of 1952 were never 
discussed in Parliament. No. 2., this is, 
again, the first time when education is 
being discussed comprehensively at all 
stages and in all sectors. Thirdly, this is 
also the first time when the concept of a 
national policy on education has been 
accepted and the discussions have been 
directed mainly towards its formulation. 

For having made this possible, 1 lake 
this opportunity to place on record our 
grateful thanks to my predecessor, Shri 
M. C. Chagla, who felt the urgent need to 
define a comprehensive national policy 
on education and appointed an Education 
Commission to advise Government on 
this subject. I must also place on record 
.ny gratitude to the State Governments 
ivho offered every co-operation to the 
Education Commission and who are now 
offering equally enthusiastic cooperation 
to the Ministry of Education in 
implementing its recommendations. I feel 
specially grateful to the Committee of 
Members of Parliament and particularly 
to my esteemed friend, Shri Ganga 
Sharan Sinha, who at my request 
discussed the main recommendations of 
the Education Commission for days 
together and prepared a draft statement of 
national policy on education for the 
consideration of the Government. Their 
labours have given a direction to the 
discussion of the problems in this House 
and in this country as a whole. It is true 
that there were differences in the 
Committee on some important issues like 
the language policy, the neighbourhood 
schools or participation by teachers in 
elections. But we should not under-
emphasize the fact that they have agreed 
on every other issue and that their 
proposals if vigorously implemented, can 
change the face of education in the 
country. 

The discussions in this House as well 
as outside, Madam, have largely centred 
on language policy, and a big nation-
wide debate is now in progress 

regarding the decision of Government to 
adopt regional languages as media of 
education at the university stage. It is 
natural because we have divergent views 
on this subject, i shall not, however, deal 
with the language problem particularly 
because Prof. Sher Singh has already 
dealt with it in detail and particularly 
because the Government decision on this 
problem which is now being formulated 
will be announced on the 15th of August. 
I request the hon. Members to bear with 
me till then. One thing is certain that the 
Government is determined to develop all 
language^ outlined in Schedule VIII of 
the Constitution. I lay stress on this 
because many Members expressed their 
doubts that the Urdu language may not 
be developed. 

Madam, some Members have con-
gratulated me for having taken this 
historic decision, while other condemned 
me as a demon disintegrating the whole of 
India. I do not deserve this praise nor this 
accusation, because it was not I who 
thought that to raise the standard of 
education and to give greater scope for 
acquisition of knowledge it was 
absolutely necessary to teach a child in 
his mother tongue. Madam, I was born in 
a State which is know as East Pakistan. 
Many young men gave their lives; their 
motto was: we do not care for our lives 
but we do for our tongue. I was educated 
in a State where I was told and I read that 
Swami Vivekananda, Shri Aro-bindo, 
Ishwar Chandra Vidyasagar, National 
Professor Satyen Bose, all pleaded time 
and again that to bring out the creative 
genius in a child it is absolutely necessary 
to teach a child in his mother tongue. I 
read about the movement in Bombay with 
Prof. Dandekar and, Madam, I explained 
in my statement at the beginning that for 
the last hundred years or more people of 
different States in India were agitating to 
have vernacular as the rnedium of 
education. Government took that into 
consideration, and also the Reports of alt 
Commissions—the Radhakrishnan 
Commission Report, the Education 
Commission    Report— 
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[Dr. Triguna Sen.] as well as the report 
that we are discussing today of the 
Committee of Members of Pariiament 
and the Conference of Education 
Ministers of all the States that I convened 
some months back, all recommended that 
the medium of instruction at all stages 
should be the regional language. The 
Government taking into consideration all 
these reports and opinions decided that 
the regional language should be the 
medium of instruction. Details, as I have 
said, the Government will declare on the  
15th  of August. 

Several Members have criticised this 
decision, this policy of imparting higher 
education in regional languages on the 
ground that this would lead to the 
lowering of educational standards and to 
the weakening of national integration. I 
would like to say with all the emphasis at 
my command that I for one would never 
advocate a policy which would lower 
standards or lead to any kind of 
disintegration of our national unity. On 
the other hand this policy is designed to 
raise the standard of education and give 
greater scope to acquisition of knowledge 
and its application to all citizens of the 
Indian Union. For the last hundred years 
and more, as I have explained, we have 
been paying lip service to the principle of 
imparting education in Indian languages, 
but very little was done to implement this 
policy. What is now intended is that we 
should substantiate a policy already 
agreed upon after full consideration and 
on the best educational grounds. 

Madam Vice-Chairman, our language 
policy provides for adequate knowledge 
of the link language, Hindi, and the 
important library language, English, and 
it is proposed to strengthen the facilities 
of learning these languages. If we 
improve language teaching by 
application of modern methods and 
techniques, the comprehension .-.t 
languages on the part of a student can be 
immensely improved, and I see no 
danger whatsoever to the continuance of 
our links through language 
communication both nationally and 
internationally. On the other hand I am   
convinced   as perhaps oil   the 

Members are convinced that it would be 
a great gain to the easy and creative 
acquisition of knowledge through one's 
own language. I am sure this proposal 
will find overwhelming support in all 
sections of the people and in all parts of 
the country. 

While this anxiety over the language 
problem, as I said, is understandable, 
we should not. commit the mistake   of 
equating the language policy  with the 
„ national policy on education. 

' Language is, after all. a tool of 
education and to secure national 
development on proper lines, we must 
immediately begin to tackle the basic 
issues of education. 

Now, what are these basic issues in 
education as recommended by the 
Education Commission's Report or in the 
Report of the Committee of Members of 
Parliament on Education? Firstly, the 
school should accept the responsibility of 
inculcating the love of the motherland in 
the hearts of the rising generation. 
Madam Deputy Chairman, you will 
agree— and I feel sorry about it but it is 
true—that the first casualty of inde-
pendence has been patriotism. We must, 
therefore, through education inculcate in 
the minds of the children love for the 
motherland. Every child must be 
introduced to the great traditions of our 
past and must be made to take proper 
pride in them. We must also introduce 
the type of society that we desire to build 
up with all our plans and programmes of 
national development so that he develops 
a faith and confidence in the great future 
which we can carve out for ourselves. 
Social and national service should be an 
integral part of education. The 
Committee of Members of Parliament 
has laid great stress on this; it should be 
at all stages. And I agree that the ambi-
tious plans of national development 
which we formulate from time to time 
must be implemented and can be 
implemented only if every citizen 
develop* a deep commitment to nation«l 
development. 



 

Madam, the second and equally 
important issue is to initiate and maintain 
the feed-back process. The standard in 
education and its contribution to national 
development depend, in the last analysis, 
on the quality of the teachers. This was 
emphasised by Jairamdas Daulatram-ji 
and by Shrimati Shyam Kumari Khan, 
and I fully agree with them. We must 
take steps to see that to spread education 
properly, the best young men and women 
who come out of schools and colleges 
every year will join the teaching 
profession. The Committee of Members 
of Parliament has recommended that we 
must take vigorous steps to improve the 
status, remuneration and professional 
training of the teachers. It will, therefore, 
have to be taken seriously, and they will 
have to be provided with adequate 
opportunities for professional 
advancement and satisfactory conditions 
of work and service. 

The third basic issue which has been 
recommended is to relate education to 
productivity. In a traditional society, 
Madam, you will agree that the educated 
man is a gentleman of leisure and 
culture, and does not usually work with 
his hands. On the ether hand, the average 
producer, whether in agriculture or in 
industry, receives no formal education of 
any type. This divorce between produc-
tive work and education has to come to 
an end. For this purpose, it has been 
recommended that work experience must 
become an integral part of all education 
at the school stage. Secondary education 
will have to be vocation-based, and at the 
university stage, they have recommended 
that emphasis will have to be laid on the 
development of professional education in 
general, agriculture and industrial 
education in particular. 

I agree broadly with Shri Krishan 
Kant when he emphasised the need to 
improve and expand science education at 
all stages to promote scientific research 
and to relate it closely to the 
development of agriculture and industry.   
I also agree that we should have 

an annual report of the progress of 
science in our country for the infor-
mation of the Members of Parliament. 

The fourth basic issue which has been 
recommended is to provide adequate 
student service. The minimum that we 
should do is to provide free primary 
education immediately and also to 
provide free books and waiting materials 
at the primary stage at least to all the 
poor and needy children and particularly 
to girls. In the secondary schools and 
colleges we must build up good text-
book libraries so that every student has 
adequate access to all fext-books. There 
is also need to develop a big programme 
of games and sports, emphasis being 
placed on those activities which cost less 
but provide vigorous physical exercises. 

Ihe filth basic issue that they have 
lecommended is to improve the standards 
of teaching and research in higher 
education. At the university stage the 
standards are really international. India 
should be able not only to cope with the 
explosion of knowledge that J s now 
going on in the world but also to make 
her own significant contributions to it. 
For this purpose, the recommendation is 
that our universities have to make an 
intensive effort IO develop themselves 
into autonomous communities of 
teachers and ttudents, entirely and 
devotedly engaged in the pursuit of 
knowledge t'.nd learning. Each 
university, they have said, should strive 
to develop some centres of excellence 
within itself through a concentration of 
resources, both human and material, ;mu 
raise them ultimately to the status or 
centres or advanced studies, in addition, 
they have rightly recommended that the 
University Grants Commission will have 
to strive, where the necessary potential is 
available, to create centres of advanced 
studies in related disciplines which 
strengthen and support one another. This 
radical improvement, I agree with the 
Members, in the quality of our system oi 
higher education is th» very fountain 
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head of regeneration and improvement of 
the educational system as a whole. 

All these five basic issues relate to two 
aspects of educational reconstruction, 
firstly, the transformation of the 
educational system to suit the life, needs 
and aspirations of the people and 
secondly, to continually raising of 
educational standards. This does not, 
however, imply any under-em-phasis on 
expansion which must go on side by side. 
We must liquidate also adult illiteracy in 
a phased programme and especially 
concentrate on the age group 15 to 25. 

Several of my sisters in this House 
have emphasised the need to develop free 
pre-primary education, to spread 
education amongst the girls and to 
promote the education of handicapped 
children. I fully agree with them. We 
have also to make special efforts to 
ameliorate the social and economic 
conditions of the Scheduled Tribes and 
Scheduled Castes and to spread education 
in their midst. 

All these recommendations, as I have 
said, and particularly these five issues 
which the Education Commission have 
recommended and on which the 
Committee of Members of Parliament 
has laid more stress, I think the 
Government will have no hesitation or 
objection to accept. 

Now, this is the broad outline of the 
programme of educational reconstruction 
which the Government also have in view. 
And the Government is convinced that 
such a programme can only be put on the 
ground if a national policy on education 
is formulated and implemented 
vigorously over a fairly long period of 
time. The past history of this practice was 
ably summed up by Shri Ganga Basu. I 
shall, therefore, not repeat it. But I shall 
briefly describe for the information of the 
hon. Members the procedure which the 
Government propose to adopt for the 
issue of such a resolution on education. 

The report of the Education Com-
mission obviously provides the basis for 
its preparation, and after duly examining 
its main recommendations, as I have 
enunciated, the Committee of Members 
of Parliament on Education has prepared 
a draft statement which we have also 
discussed here. We have already sent the 
statement to the State Governments for 
their suggestions and I shall be 
discussing it with all the State Education 
Ministers whom I am meeting informally 
on the 21st of this month. 

The problem will also be examined in 
the next session of the Central Advisory 
Board of Education which will be held at 
Delhi on the 22nd and the 23rd instant, 
and in the Conference of Vice-
Chancellors who are also meeting 
shortly. Now that the statement has been 
made public, we also expect that it will 
be discussed at length in the press by 
teacher's organisations and by all 
members of the public interested in 
education. Above all, the discussions in 
both Houses of Parliament and the 
valuable suggestions made by the hon. 
Members will be of immense use to us in 
formulating the decision of the Gov-
ernment. I hope it will be possible for the 
Government to issue its resolution on the 
national policy on education before the 
end of the    year. 

Madam, several hon. Members have 
laid emphasis on implementation. I fully 
agree with them that mere formation of a 
national policy on education, however 
important, will not serve the purpose if it 
remains unimplemented. The Education 
Commission has pointed out—and i 
agree— that there is a wide and 
distressing gulf between thought and 
activity. Madam, in ancient days we had 
developed a philosophy which could last 
us till the end of the world. Unfor-
tunately, in the post independence period 
we have developed plans and 
programmes which will last us for a 
century or even more. And in many 
places we really cut a very poor figure 
when it comes to implementation. 
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I do not like to talk and, as you have 
seen, I cannot talk well. But I have been 
trained as an Engineer who believes in 
doing things. To me, therefore, the 
message of our recent educational 
history is very clear. I can write it in 
three words, implement, implement and 
implement. And to this process I seek 
your best wishes and blessings so that, 
we can implement the recommendations 
which the Government will accept.    
Thank you. 

 
THE DEPUTY CHAIRMAN: Any 

answer? 
DR. TRIGUNA SEN: No, Madam. 
SHRIMATI C. AMMANNA RAJA 

(Andhra Pradesh): Madam, I want to put 
a question. 

THE DEPUTY CHAIRMAN: I do not 
think we should prolong the discussion. 
Anyway, you can ask your question.    
But be very brief. 

SHRIMATI C. AMMANNA RAJA: 
You know, Madam, I never ask 
questions. The question is suppose after 
the finalisation of the Central policy on 
education, if any States are against it, 
what is the remedy with the Centre? It 
has been happening in the past. I want to 
know what we will do. 

DR. TRIGUNA SEN: Madam, as I 
explained, I expect all co-operation from 
the State Government and I have and I 
will always try for that. 

THE DEPUTY CHAIRMAN: Anyone 
else? Then next item on the Order Paper. 
The Tea (Amendment) Bill, 1967. Mr. 
Dinesh Singh please move. 

THE  TEA   (AMENDMENT)   BILL, 
1967 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
M. SHAFI QURESHI): Madam, I beg to 
move: 

"That the Bill further to amend the 
Tea Act, 1953, as passed by the Lok 
Sabha, be taken into consideration." 

Madam, the Tea Board was set up 
under the Tea Act, 1953. The repre-
sentatives of the Governments of the 
principal tea-growing States and of 
different facets of the tea industry in 
India constitute the Board, which has 
also the privilege of having Members of 
Parliament as its members. 

Apart from promoting co-operative 
efforts among the small growers and 
manufacturers of tea and assisting and 
encouraging scientific and technological 
research connected with tea. the Tea 
Board renders technical advice whenever 
it is sought for improving the quality and 
quantity of tea produced in the country. 
A sum of about Rs. 11 lakhs was 
contributed by the Tea Board for research 
on tea during 1966-67. It collects and 
publishes statistics in regard to pro-
duction, marketing and export of tea. It 
renders assistance to the industry for 
purpose of increasing production, both 
qualitative and quantitative, and by 
advancing long-term loans to enable the 
plantations to undertake extensions and 
replantings. It also supplies machinery 
and equipment required for processing 
the tea on a hire-purchase basis. Loans 
are given for financing irrigation projects 
and for procurement of irrigation equip-
ment. In the field of labour welfare, the 
Tea Board contributes substantial sums 
(about Rs. 10 lakhs in 1966-67) for 
providing amenities to the workers in the 
tea gardens. 

The importance of tea in India's 
economy lies mostly in its exports and  
the    foreign  exchange    realised 


